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central Administrative Tribunal
Priﬂcipal pench

0.A. NO. 157 of 1998

pew Delhil, dated thils the 19th April, 1999
Hon ble Mr. 5.R. Adige, vice Chalrman (A)
Hon ble Mrs. Lakshmi gwaminathan, Member (J3)

s/shri

1. Kanhva Lal,
s/o shri Nanak chand,
R/ B-T77, shalimar Bagh (West),

New pelhi.

Bhagat singh,
s/o late shri Mallu Ram,
R/0 Qr. NO. 1000/Sector v,

R.K. Puram,
New Delhi—110022. e

)
-

Applicants

(By Advdoate: pr. D.C. yohra)

Versus
1. Union of India through
the Secretary, ‘
Cabinet secretariat,
gashtrapatl Bhawan,
New Delhi—110004f-ﬂ¢

7. The Director (SSB), |
Directorate General of
security,’ : ) )
glock V (East), R.K. Puram,.

New Delhi-110022Z. EEE rRespondents

s (BY‘AdVOCaFe: ShrixR.P:.Aggarwal)

-
5ROER (Oral)
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A plicant’s counsgl appears and states that
cant 5 |

applicants has been

} espo%dents and under the circumstances
4 N :
;3 g vegzinAthe O.A. Accordingly this O.A.
' is diﬁmissed,-as fhaving hecome infrutuous. No
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